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in a matter that is still to be decided
in the light of the various other pres-
sing requirements on our limited
€80, rces.
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The Deputy Minister in the Minis-
try of Hzalth and Family Planning
(Shri B. S. Marthy): (a) Yes, Sir,
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Shri B. S. Murtty : (1) It 'snota foct
that followers of some of the religions
in the country have not adopled
family planning m:thods because of
religious objections. In no religion
family planning is contradicted,
though, in some, all the methods
may not be approved. With proper
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educntion and motivation, followers
of all religions are taking to family
planning.

(c) and (d). 1Tt is not a fact that
there is an increase in immoral
practices in the country as a result
of adoption of family planning me-
thods. Loops, which can be inserted
only by a trained lady doctor, are
allowed only in case of married
women,
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‘....easy availability of loop
free of cost to unmarried boys....”
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Sari B. S. Murthy: We have no
break-up as between the minority

and tnaority communities in this
Programme.
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8hri B. S, Murthy: We have no

figures for such a thing.
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Shri Nambiar: May I know whether
Governmeant have taken si-ps to con-
fer with the various religious leaders
and to bring home fo them the nzed
for family planning to be introduced
in all parts of the coutry, and if so,
whether any succ2ss has bzen achiev-
ed in regard to that proposal?

Shri B. S. Murthy: As I have al-
ready stated, no religious group is
against it. Thcwdore, there is no
need for such a conference, as has
becn advised by my hon. friend.

Shri Hem Barua:
ord~r. Just a little while ago, Shri
Madhu Limave had said ‘Legalisc
abortion’.  Shri Yashpal S'ngh is
even against the use of loops. In
between these, where do we stand?
Where does the party stand?

Mr. Speake=: Shri Hem Brrua
stands in between Shri Yashpa] Singh
and Shri Madhu Limaye.

Shri 8. M. Banerfee: May I know
whether it is a fact that family

On a point of
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planning in the country has met with
failure since proper aitention could
not be given by the Heallh Ministry
to this matter, and if so, whether a
separate Ministry of Family Planning
will be set up to have this work
done?

Shri B. S. Murthy: I do not accept
the statement of the hon. Member.
Family planning is making very en-
couraging progress in the country.

SHORT NOTICE QUESTION
Water Shortage in Delhi

+
SNQ. 30. Dr, L. M. Singhvi:
Shri Yashpal Singh:
Shri D. C. Sharma:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that the
level of waier at Wazirabad reservoir
has gone down considerably in the
past few days and that Delhi will
have to face an acute water shortage
in the ensuing summer;

(b) whether this is due to the fact
that Puniab has refused ¢{o rclease
additional water and also because the
40 million gallon plant inaugurated
recently is not fully utilised; and

(c) if so, the steps taken to remedy
the situation?

The Deputy Minister in the Minis-
try of Hralth and Family
Planning (Shri B. 8. Murthy): (a)
to () The level of water at
Wazirabad had gone down by about
2-1'4 ft. However, the Government of
Punjab have since agreed to release
350 cusecs of water. According ¢o
yesterday’s information, 700 cusecs are
now being released. It is hoped that
no water shortage would be ex-
perienced {0 the ensuing summer.

THe 40 MGD Plant has been partly
ermmixion»d to  supply additional
quantity of water and with the aug-
mentation of raw water supply from
the Government of Punjab, the sup-





